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·Nameof the corporate debtor: Jalan Transolutions (India) Limited
Dateof commencement of CIRP: 04-03-2025
List of creditors as on: 11-04-2025

List of secured financial creditors (other than financial creditors belonging to any class of creditors) (Amount in ~)
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1. Union 03-04- 47,87,69,960.25 37,63,43,338.48 Seeur 29,94,00,000* NIL No 100% NIL NIL NIL 10,24,26,621. Verified
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* Amount covered by security interest .IS ensured on besie of available charges registered time bemg tn favour of charge-holder as per index of charges of corporate debtor
available at Ministry of Corporate Affairs web-Portal.
# Further COC related compliances would be pursued after directions received from Hon'ble NCLT in pursuance of application filed u/s 12Aof IB Code 2016 & Regulation 30A
of the IBBI (InsolvencyResolution Process for Corporate Persons) Regulations, 2016.
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